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au. Shri Ramachandra Ulaka: 

8bri DhulMhwllJ' M.,..,.: 

Will the Minisler of lIome Atralrs 
be plNlsed to .tat. the numb<!!-~ 
cast's pendmg in the Oris:i'"c.l. High 
Court at Cuttack LV on the SO\.b Sep-
"""her, llI6li! 

The Minister of State In the Minis-
try of Home Affairs and Minister of 
Defence Supplies in the Mini.'try of 
Defence (Shri Hath!): The informa-
tion is being obtained and will be lald 
on the Table of the House. 

e-..ptI_ et Petrole..... Prod ...... 
ill Ort.a 

825. Shrl Ramachandra Uiaka: 
8Iu1 DhlUeshwv MMDa: 

Will the Minister of Petrolenm aDd 
ChemJealoI be pleased to state tho 
total consumption 01 petroleum and 
petroleum products in Oriua durlni 

1865-88, ao far! 

The Mlnl5ter of Potrol.um and 
Chemicals (Shrl Romayun Kablr): 
During the period January, 6S--

August, 65, the total consumption of 

petroleum products in Ori..-;:sa WM 

abouh*S l'lllth tonnes. 

...... WUtatl.l lJuIutrios Cor ...... tI_ 

... Shri II&maebaadra UlaI<a: 
~ Dhaleollwar M_: 

Will the Minister of R41habllltatl ... 
be pleued to ,tate the amount out-
rtandlng .. on the 30th ~ t r  

1865 with yuious industrial concern. 
who ~ provided with loan.. by the 
RehabilitAtion Industries CorporationT 

The Minister of Rehabilitation (Shrl 
TYagi): A st3tement showing arrears 
of loans outst"ndlng .s on 15-10-1965 
is laid on the Table of the House. 
[Placed in Library. See No. LT-5169/ 
65]. 

""""" 1 ~ ~ ID 0..-

821. Shri Kamachandra U1aka: 
Shri DhulMhwar II ........ : 

'Will the Minioter at H_ AtraJrII 
be pie.ued to 'tate: 

<a) whether any amount h ... been 
anctionc..-d to the OrIssa Govornment 
ander tbe Poli<:-c Housinz Scheme In 
\he Slate during 1 (l(]5-M, 10 tar; and 

(b) Us. 4.69 lakh". 

The Deputy I\linlst"r In lhe Minis-
try of }lume Mai"" (Shrl L. N. 
Mishra): (0) Yes, Sir. 

(b) Rs. 4.69 lakhs. 

Aaslstant'. Grade Examination, Ita 

828. Shrl Buta Singh: Will the 
Minister of Home Aft'aJrs be pleased 
to state: 

<al whether It I.. a tact that all the 
candidate. who qualified in the Assist-
ant's Grade Examination held in De-
cember, Ig63, haVe not"" far been 
issued appointment otrL'TS; 

(bl It "", the number ot luch candi-
dales along with the r""oonl for not 
providing them with employment; 
and 

<c) how long It ... 111 to"" to abooorl> 
them! 
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The Deputy Minister In the MIDU-
try of Home Affairs (Shri L. N. 
Mishra): (oa) to (c). Information is 
being coliected and' will be laid on the 
Table of the House as early as pos-

sible. 

Oil Bearing Structure 

829. Shri M Malaicham!: Will the 
Minbtcr of pe'troleum and Chemicals 
be pleased to state: 

(a) whether it i. a fact that oil 
bearing strud\'-re. have been found at 
two plflce, in the North-East region of 

our country; and 

(b) if so. the step" taken to exploit 
the petroleum products from those 
structures! 

The Mini,;l.er of Petroleum and 
Chemicals (Shn I1umayun Kablr): 
(8) Oil-bcD.;ing stru('tures have been 
found in several places in the North-

East region. 

(b) Oil is beinl': produced from 
sQ'me of these structures and drilling 
is going on for l r ~ t of the 

other structures. 

Prlee of Gas In Oujarat 

830. Shri Jashv"nt Mehta: Will the 
Mi n ister of Petroleum and Chemicals 
be pleased to refer to the reply given 
to Unstarred Question No. 74 on the 
3rd November, 1965 and ,"it-dte: 

(a) the reasons for delay in giving 
award by the arbitrator in regard to 
the price of gas in Gujarat; 

(b) whether the arbitrator hq ask-
ed for more time; and 

(c) when the award ia likely to be 
liven? 

Tbe Minister of Petroleum and 
Cbemicals (Shrl Bumayun Kab!r): 
(a) nnd (cl. We hove asked the arbi-
trator to give his oward as early a8 
possible but as the issues arc com-
pJi(-ated and he is at present out of 
the country, no specific date can be 

liven. 

(b) No Sir. 

I'locIal 8ervtce 0aDIJa 

831. Shrl D. J. Nalk: Will the MinI5-
ter of Education be pleased to state: 

(a) whether any aasessment of the 
scheme of social service camPi 1pOll-
sored by the Universities hila ~ 
made by hi.! Ministry; and 

(b) if so. the result thereat! 

Tbe Deputy Minister In tbe Mini .... 
try of Education (Sbri Bhakt 
Darsball): (a) Yes. Sir; the assess-
mont of the scheme of labour and 
social service camps, including those 
,<;ponsored by the Universities, was 
made by ~  Evaluation Tea'm under 
the chairmanship of Shri Asoka 
Mehta in 1962 Jnd by a cnrnmittee set 
up in 1959 under the rhairmnnship 
of Dr. Ilriduy Nath Kunzru, which 
reported in 1903, 

(b) The i i ~  and recommenda-
tions of the Evaluation Tl2am and the 
Kunzru Committee <.IrC' cont·,.lined in 
their respective reports, copies of 
which have already been placed in 
the Parliament Library, 

All Indla Seminar on ~ 
Theatre 

83Z. Sbrl R.'UI\ llarkh Yadav: Will 
the Minister of Education be pleased 
to state: 

(a) whether Government have re-
ceived the recommendations made by 
the All-India Seminar on Children'. 
Theatre beld recently in DelhI; 

(b) if so, Government'. reactiOll 
thereto; and 

(e) whether Government propose ... 
oet up a Model Children'. Theatre Ia 
the country independently of .. 
Seminar's recommendations! 

The Deputy Minister in the Minis-
try  of Education (Sbrl Bhal<t 
Darsban): (a) Not so far, Sir. 

(b) Does not arise. 

(C) No such proposal is under con-
sideration at present. 




